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THE PUNJAB COMMERCIAL CROPS CESS (AMENDMENT)
ACT, 1984 ‘

No. 23 _oiv 1984

[12th May, 1984.] |

An Act further to amend the Pun]ab Commerc1al Crops Cess
: Act, 1974

‘Be it enacted by Parhament in the Thlrty-ﬁfth Year of the Republic
of Tndia as follows : o '

L This Act may be ca]led the Punjab Commer01a1 Crops Cess (Amend- Short : )
ment) “Act, 1984 ’ title,

: 2 In the Pun]ab Commercial Crops “Cess Act 1974 ‘in section 3, in- Amend- -

* - sub-section (1), for the ﬁgures “1983 84”, the figures “1988 89” shall be f;iﬂszs*
_subsututed. S : . ' ~ of-Pud-. .
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